| TEM NO 10 COURT NO. 4 SECTI ON 1|

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

Petition(s) for Special Leave to Appeal (Crl.) No(s).4888/2014

(Arising out of inmpugned final judgnment and order dated 21/03/2014

in CRLA No. 2959/1982 passed by the H gh Court O Judicature At

Al | ahabad)

SH MLA Petitioner(s)
VERSUS

MANGEY RAM & ORS Respondent ( s)

(Wth appln.(s) for exenption fromfiling c/c of the inpugned order

and exenption fromfiling OT.)

Date : 10/07/2014 This petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE PI NAKI CHANDRA GHOCSE
For Petitioner(s) M. Deeptakirti Verma , Adv.

Ms. Neha Sharnma, Adv.

For Respondent (s)

UPON hearing the counsel the Court nmde the follow ng
ORDER

List the matter after service of notice is conplete.

( SANJAY KUMAR) (1 NDU SATI JA)
COURT MASTER ASS| STANT REG STRAR

Signature Not Verified
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Sanj ay Kunar
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